FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

WIND WORLD (INDIA) INFRASTRUCTURE PRIVATE LIMITED
OPERATING IN ELECTRIC SUB-STATIONS, TRANSMISSION LINES, EVACUATION
FACILITIES FOR THE SETTING UP AND RUNNING OF WIND POWER PROJECTS

AT RAJASTHAN, GUJARAT, KARNATAKA, TAMIL NADU, ANDHRA PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1 |Name of the corporate debtor along with PAN | Wind World (India) Infrastructure Private Limited
& CIN/ LLP No. PAN: AABCE5226C
CIN: U45200MH2005PTC156819
2 | Address of the registered office Office at Enercon Tower, Plot No 9-A Veera Industrial

Estate Veera Desai Road, Andheri (West), Mumbai,
Maharashtra, India, 400053

URL of website NA

Details of the place where the majority of fixed [STATE SUBSTATION REGION

assets are located: HARTHI, TADAS, TUMKUR,
KARNATAKA | AIMANGALA, GADAG, BELGAUM,

DAVANGERE

RAJASTHAN | BHU JAISALMER, SALODI JODHPUR
FATEGARH, JAAJIYA

GUJARAT BHOGAT, SURENDRANAGAR,
JAMJODHPUR, LALPUR, VADALI,
RASALIYA

TAMIL NADU | PILLAYARKULAM, KALUGHUMALAI
ANDHRA ANANTHPUR

PRADESH

5 |Installed capacity of main products/ services The CD has 220/33KV, 132/33KV, 110/33 KV, 66/33
KV substations across 20 locations for usage of wind
energy projects having installed capacity of 3508.21
Mw

6 | Quantity and value of main products/ services |Rs 21,47,00,000 (Revenue from operations as on
sold in the last financial year 31st March, 2025)

7 | Number of employees/ workmen 0

8 | Further details, including last available financial | For further details, write an email to
statements (with schedules) of two years, lists wwiipl.cirp@gmail.com
of creditors are available at URL:

9 |Eligibility for resolution applicants under section| The Resolution Applicant must be eligible under
25(2)(h) & 29A of the Code is available at section 29A of the Insolvency and Bankruptcy Code,
2016.For detailed EOI and eligibility criteria, please
write an email to wwiipl.cirp@gmail.com

10 [Last date for receipt of expression of interest | 22.12.2025

11 | Date of issue of provisional list of prospective |01.01.2026
resolution applicants

12 | Last date for submission of objections to 06.01.2026
provisional list
13 [Date of issue of final list of prospective 16.01.2026

resolution applicants

14 | Date of issue of information memorandum, 21.01.2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15 | Last date for submission of resolution plans 20.02.2026

16 | Process email id to submit Expression of Interest wwiipl.cirp@gmail.com

17 | Details of the corporate debtor's registration NA
status as MSME.

SD/-

IP Megha Agrawal

IBBI/IPA-001/IP-P01456/2018-19/12272

Date: 06.12.2025 AFA valid up to 31,12.2025
Place: Nagpur Address Registered with IBBI: C/o Trunex Absolute Insolvency Resolution LLP,
001, Shivranjini Apartments, In Circle of Congress Nagar Garden, Congress Nagar,

Nagpur — 440012 (M.S.) For Wind World (India) Infrastructure Private Limited
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India’s first City Centric

Al Innovation Movement

Building a strong pipeline of young innovators and
preparing students for an Al-driven future

Smt Rekha Gupta

Hon’ble Chief Minister,
Government of NCT of Delhi

Guest Of Honour

Hon'bla Minister for Education, Higher Educats

Shri Ashish Sood

and
Training & Technical Ed
Govt. of NCT of Ds

DEC
2025
7 AM ONWARDS

DIP{Shabdarth/Display/083/25-26

Gp Capt. Shubhanshu Shukla

Gaganyatrl, ISRD

CENTRAL PARK
GATE NO.

MRA L
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COMMUNITY CELEBRATION

Join us with your family foras

pecial early-morning civic and

cultural programme curated by Raahgiri Foundation
B Featuring: |

* SUSTAINABLE DEVELOPMENT GOALS
5 COMMUNITY ACTIVITIES

(SDG) SHOWGASE |
REET THEATRE

ELELJ_MQ_E
for various
posts in Kendriya Vidyataya Sangaman (KVS)| and
Navodaya Vidyalaya Samiti (NVS)

In referanca %o RECRUITMENT NOTIFICATION 01/20256 for
Facrultment of various tsaching & nan-tasching posts in Kendrya
Vidyalaya Sangathan [KVS) and Navosaya Vidyaiaya Samil
{NVS), the applicants ame hereby informed that $e quaifications
for e past of Assistant Cammissicner, Prinsipal, PGT (Hind,
Englsh, Commerce). TGT (Hind, English, Maths, Science, Social
Scence, Physical E & Healh and
Jimiar Secratarial Ansistant have now been made smilar by KVS
and NV to enadla the applicants & submit anline application far
these posts) in both depanments simultaneously The applicants,
wha could submit ohline application far these posts eiher In KVS
or WVE, will ba given a chante on the online application portal 1o
suomit online applicaton for KVE ar NVS (as tha case may baj.
Tra cendidetes may see Cormgandum — 2 on the wabsites of
CHSE, KV5 & NVE for details,

The last date for online applicalion submission s also extended
upta 17th Dacembar 202 .54 PM). Tha candidates ara advisad
o vist wabsites of CBSE, KVS & NVS for further upoates.

Diracter {CTET), CBSE

CBC 2107A2I001 02526

T 3= AT 4 (e
NATIONAL BOARD FOR HIGHER MATHEMATICS (NBHM]
T Fa RO, ST TR
Department of Atomic Energy, Government of India

T EeaT / Advi.No.2-AIMSG2025
7577 | December 05, 2025
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i
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NEHM invites applications for #s Master’s and Doctoral
Scholarships (2026 edition). Selection follows a Whittan test
ard subsequent interview. The Wiltten Test s scheduled for
Saturday, 24 January 2026. The test scores are also used by
several nstitutions to screen candidates for admission to their
FhD | Integrated PRD | Master's programmes, For details, wisit
hitps fhanna msc.res.in/—ribhmy 5

FEEE [ REGISTRAR
wH, Fw7 IMSe, Chennai
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REQUEST FOR QUALIFICATICN DEVELOPMENT AND OPERATION DF RAHI
TOURIET BUNGALTW ON FUSILIC PRAVTE FARTKERSHIF UNDER DSFOTMODEL

[—
ooty

TRa | WanwslHesingeProceriy

AHMEDABAD MUNICIPAL
CORPORATION

Gujarat Resilient Cities Parthership:
Bhmedabad City ResiBence Project

Tender Notice 2025-26

Foliowing Request For Proposals for Rehabilitation of Dramage
lines of Wester 1 Il

side of
» Package-1 Lat-1 (1) Rehabdation of Sawer line From Chimanbhai

fridige o Pranodh Raus
Sawage line from Mithak]
L]

= Package-1 Lol-2 {1) RehabiFation of main trunk line lrom Gola Lake
to 285 TSPS (Marengo CIMS Haspital char rasta to kskon Char rasta).
{Estimatad cost- Rs 13 Crj

= Package-2 {1) Rehabilitabion of sewer fing from Vivekanand Circle
1o Helmet Char Rasta () Rehabitation of sewer line from Gota
Lok to 285 TSPS (Godn Lake to Marengo CIMS Hospial Chas ragta)

cust- As 207 Cr)

) Rehabillitation of main trunk line from Gota Laks to
285 TSPS lskan Crar Rasta o 265 TSPS) Western Side (Estimated
cost- Re.233 Cr).

= Package-4 (1) Rehabilitation of sewer ling from Balya Dev Temple
1o sl Girerna o Vasna APMC {2) Rehalilitatan of main turk fine

Gulzhane Mahar School o Modem furniture ta 285 MLD TSPS
{Estimated cost- As.188 Cr)

ridge to Akhabarmagar (2] Rehabllitation of
i CR to Paldi CR. (Estimated cost- Rs.B4

DL:1340 /2028 up to 12:00 Hrs,

OFFICE OF THE ADDITIONAL CHIEF ENGINEER

WATER RESOURCE5 ZCINE JnIPUR
Sinchal Bhavan, J.LN. marg, Malviya Nagar, Jalpur,

[No.-Fl41 3WACENPRIACCHA/Z025-28/4433 Date: 28-11-2025|
4-NIE Ne - 32202525

NOTICE INVITING TENDER
RFP Reference no. II:AL'BCHMW
ICAlinvits {Ti

{8 Financial |
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NORTH CENTRAL RAILWAY

Mo, CVMNew Awantan/Zi2s Date: 04 122025

E-Tender Notice No. 01/Catering/2025

far and on bahall of Prasident of India, Senise Divisisnal
Commoreinl Managos, North Cantral Rallway, Prayngraj

Eigs) frem slighle, nepum and expertanced Onginal Equipment |

OEM, dealers for supply and |
installation of 2000 Uira Sm@ll Form Facior Desktops pre-loaded |
with Windows 11 profassional, 1 TB S50 for Pan-Indis Locatans of |
IT canters of ICAl an Ouiright Purchags and Device-as-a-Service |
(Daa5} basis, Bidders ara advised 1o ga through the RFP dmmant-
before submiting the ks The del.ells are avalable at ICAl website |

FBid

Last Dat

00 PM, |
sscratary, ISA1|

UJVN LIMITED
\L*, Mahssus Bagh, G.M.5. Road,

Ltar Ko &-Tander Notlcs

Gfica af Executea Engl'me'-E&M] Dakpathar Barrage. imvitas onling

Bid Mo 2625, Sm:
LRGN 25, Type of Unit: GMU, Minimum Reserve Price for 01 year (in
RajcT o138, ulmmum FRammorve Price for 03 year (In Rs.|: 4479553, Eanest
" . i

LN, PF: 0G0, Catg of S & GMU Unit No.:

tarade far
o-Tondar N
Name of work: Annual Trash rack cleaning and concucing fushing
durirg Manseen period at Dakpalher Barrage.
Lakh}: Rs.28 87 (GSTaxtra)

po of availability of tender on wobsite:04.12 2025, 16.00 b

website |26 12 2025,

Phiysacal Submission ; up bo 12:00 Hrs:

Pre Proposal meeting, al 15:30 Hrs.
Tachrical Bid : al 1230 Hrs.
Dtails : ndar avalabie on f

Last Datw and tim fer upload bid: Till 15:00 hes on Oato- 26
Opening of Bids: At 15:30 hrs on Date- 26.12.202!
Authority: Sr. Divional Cummerclsl Manager, Diisig

e-Auction for SLR Parcel Van over Ranchi Division

Naotification Mo.: C/RNC/e-auction/ 2025 Dated: 04.12 2025
For & on behalf of the President of India, Senior Divisicnal

ent ard term & conden can be |
Soaniaaded fom webate Mlmp’ gawin. Tendar notfcation may also be

‘Commercial Managar, South Eastam Railway, Ranchi has invited
e-auction over Ranchi Dhvision, The catalogue has already been
pultished on IREPS websile, The detalls are as uncer: Calegory:
Farcel. Catalogue No.: RNCPARCEL25-4. Assets Details: E-
auction for 40 nos. of assets for leasing of SLR compartmant by
33 numbers of pagsangermail/Express frain arginating fram
RanchiDivision. Auction Start: 15.12 2025 at 10.00 hrs. Auction
Closad Date: 15.12 2025 al 17.00 hrs. Note: Prospective bidders
o visit [ madule on IREPS website
{www.iraps.goviin). The Lot wiss datails sre avasable there under |
1ha above mantioned catalogus,
{PR&22)  Senior Divisional Commercial Manager, Ranchl
‘i‘ South Eastern Railway
il \

arve with a amile

R T E e eyl
Tk

Tre Dagasimes
o the -bid o

¢1ed throigh meslt CrLABTPTRSEYAL Y,
e e ey T T L
i Bhawa, €13, g
DIRECTOR GENERAL NIJHISM

GearErisga. Lucksoa - JTANE, BitaiPracke o

st 1 c4| ¥ du Pre % weafn s 8
W hitp:igem.gav.in A PSR AW w o s -

[EHa]  GeM bid Number Hame of
| | GEMZ0ESBESa1212 | Flextie Fiber Brenchascops far SCI
EEE Enlry andl Mid Lewed Deakiop Compuner,
Multfurcson Maching MFM, Scannar

40 -4 I ZAEMACH

nage D camben 22526

Office of the Commandant, 42 Battalion
Indo-Tibetan Border Police Forca,
MHAGowt of India, shalabag (HP )
e-Mail No.- ileelld 3rdbni@itbp.govin

NOTICE

Regtl. Mo, 210080112 CT(GD) Sandeap Kumar,
Sfa Sh Rajesh Kumar, Vil -Begpur, PO-Gaokalpur,
Teh.-Ateli, Distt -Mahendargarh, State- Harvana

cursimenl porlal "hitps fukbenders. gov.in®.
ETEFUL USE OF ELECTRICITY LR DI

INWERTION FOR EXPRESIDN OF INTEREST FOR
WIND WORLD (INDIA} INFRRSTRUGTURE PHIVATE LIMITED

OPERATEG NELECTREC SUI-STA TRANSE e
IS FORTHE

BEETNG oAt ALHNENE O

AT AN, 0l ARAT KAFPSATARR, TAMK RADL! SNEHOA AR EEH
furdor st dahon 164 of o Frsvoncy ans Bty B
ar Corpes |rl‘om|R2-h| o, 2

HETEWART
v of th e s i s i
Pl

7[Rk vty

e

ramsans

GOy

Pin-123021 of 43 Bn, ITE Police Force is
from duly withoul any prior permission of compelant

authority since 02.08.2025 (FN}. Ha has been
“DESERTER" vide this office Order Mo, 7122 Dtd.
27.11.2025 from the date of his unauthorized absence
i.e 02.08.2025 (FN).

2. Now, Regll. No. 210080112 CT(GD) Sandesp
Kumar is hereby informad through this notice that
in the opinion of the Commandant 43 Bn ITB Police
Foree, you are not fit to be retained in service, Hence
your furlher reteption in the servica is not in the interest
of the ITB Police Force and the Gavernmen! af India.
Before arriving al the final decision, an opportunity to
you Is hereby given o state in your defence either by
appearing in personally or in writing on or befone one

REh e o W e
ot sheCrde it TR

month frem the publication of this not
Tailing which an exparte decision will be taken and ynur
survices will be tarminated.

Commani
43Bn,, ITB Polici

CBC 1911211/0194/2526




